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SUKH RAM) : (a) Sir. some telephones
sanctioned from M.P.s quota could not be
installed within a month’s time.

(b) The reasons are as follows :

(1) Further clarifications have to be
sought from the applicant in respect of
registration details.

(2) There is no spare capacity in the
exchange from where the connection is to
be given.

(3) Thereis ditficulty in connecting the
premises where telephone is to be provided
to the exchange due to shortage of cable
pairs.

(4) Un-avoidable procedural delays in
communicating the sanctions down the line.

(c) Any action to be taken willbe as per
departmental rules in this matter.

Salal Hydro-Electric Project in J&K

3713. SHRI
MAURYA : Will the Minister of POWER be
pleased to state :

(a) whether the Union Government
propose to start ‘one more unit as Salal
Hydro Electric Project in Jammu and Kash-
mir;

(b) if so, the time by which this added
unit is likely to start working; and

"(c) the benefits likely to be accrued

throuah this unit particularly in that area ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI P.V.
RANGAYYA NAIDU) : (a) and (b) The third
115 MW Unit of Salal Hydro electric Project
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stage Il is likely to be commissioned by
March, 1995.

(c) With the commissioning of all the*
three units, the total installed capacity of
Salal stage Il will be 445 MW. The energy
generated by the stage I units will be allo-
cated amongst the States/UTs of the North-
em Region in accordance with the formula
for sharing of benefits from Central Sector
hydro-electric projects. Jammu & Kashmir's
shareinthe energyto be generated by stage.
Il of the project will be 18.2% of which 12%
will be free of cost.

0.Bs. for Telephones in Delhi
3714. SHRI BRAHMANAND

MANDAL :
SHRITEJNARAYAN SINGH:

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether a large number of O.Bs
issued by the MTNL Delhi are awaiting
installation and energisation;

(b) the number of O.Bs. that were
issued in Delhi Telephones jurisdiction from
December 1, 1993 to March 31, 1994 and
out of them actually energised and the time
by which the remaining are likely to be
energised; and

(c)the steps Government proposesto
take to curb malpractices atinstallationlevel
when O.Bs. are kept pending for longer
periods? o

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKH RAM) : (a) to (c) The required infor-
mation is being collected and will be laid on
the table of the House.





